201 Muotter Under
Rule 377
oY wew fagrdr awdt o weTe
Y, oF wAar 377 ¥ A A

amE  emiw F Amr §--afqaw qfes
afaq  wgwx ¥ B =Maed
S qoal F1 2, IT W AW &7
fror wfser a7 fzor war 2 ) U
Qe A WuA-9F FIT AT ..

MR. SPEAKER: I asked the Sec-
retary to convey to you that you can
gend a question on this.

SHRI ATAL BIHARI VAJPAYEE:
The question will come after 21 days.

MR. SPEAKER: You can send a
short notice questjon,

SHRI ATAL BIHARI VAJPAYEE:
Will the Minister accept the short
notice question?

MR, SPEAKER: From myself it
will be cleared. But I cannot say for
the Minister.

-=fY WAEE RTHR2 (WEATT ) T
F faoms T4 avz v wfaEEEr s
& 51, oz 3faa 5 2 1 74 9% me-
Afeq ot fzar & A FagEEw o
fear &, sro 3@ A AR T A

it et fag <y T st : i
T AT awr 2, 39 F fadAw
TIH B T 2 | WT TN EAUIET
¥ fod et 1 7w wha =& & ar
fedt @EAmwT ¥ fa7 madr Fv AW
A wfrEd &

s WTTT AT WTAE 1967
FAR ¥ faemw F7 F4T fear oma?

SHRI S. M. BANERJEE' rose—

MR. SPEAKER: Unless I give you
permission under Rule 377, you can-
not get up any time you like,
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SHRI S. M. BANERJEE: This is a
very important matter. As  you
know, the Finance Minister made a
statement that the Pay Commission's
report will come by 31st March.
Today, in the Hindustan Times the
news has come out that Rs 200 crores
will be needed to implement the pay
pannel report. I congratulate the
pressmen fcr scooping this news, but
1 would like to know why the Pay
Commission Members who could
sneak it out to the Press did not sub-
mit the report to the Government?
Why is this Parliament being ignored?

12.05 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

CRISIS DUE TO SHORTAGE OF POWER
THROUGHOUT THE COUNTRY

st o wyw K (afaofe):
wem Wered, § Afawesdid iFued
¥ fowfafes fama &1 v faars
qor faga wat ot F1 o faamar g
g 9w FwAow Fon i fra
¥ gy ¥ oW IR A——

[

“gmed 2w W fawen # FA ¥
FIT7 Iw g¥e, faw ¥ oftm-
=T 7% GWTY 9T SEh @ 8
wr § our gfg JoF § 9.8
mg &, w7 ferfa & goe ¥
far o &Y wE FdaE

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI BALGOVIND
VERMA): Mr, Speaker, Sir, there is
widespread power shortage in most
parts of the country this year. A
detailed statement on the power posi-
tion in the country was laid on the
Table of the Lok Sabha on 13th Nov-
ember, 1972, The main reasons for
the shortage of pwore this year are:

(a) Reduced power generation
from hydro stations due to
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[Shri Balgovind Vesmaa]
shortage of water in hydel
I'eservoirs;

(b) Shortfall in power from Ato-
mic Power Stations;

(c) Continued growth in demand
tor power and shortfall in the
addition to generating capa-
city.

A review of the power supply posi-
tion at present indicates that—

(a) There is a small surplus
power only in Delhi, Madhya
Pradesh and Kerala and a
hitle ofl peak surplus energy
in Bihar.

(b) There 1s power shortage in
most of the other States,
which aggregates to about 35
million units per day.

The aggregate energy demand 1n
the country at present i1s of the order
of 201 million units per day ugainst
which the cstimated availability of
energy is about 166 million umits per
day, Normally, in most of the Stales
in the country, the power requjre-
ments increase during the months of
February and March compared to the
demands in the earlier months, main-
ly due to increased reqguirements of
Agricultural pumping. Also the avail-
abjlity of power has further reduced
on account of:

(a) decrease in hydro generation
in U.P., and Tamil Nadu—the
latter due to poorer North-
East monsoons; and

(b) due to lower availability
from Tarapur Atomic Station,
to the extent of 2 million
units per day.

This has necessitated power cuts
and restrictions, in verying magni-
tudes, in most of the States which
are experiencing the shortage. How-
ever, priority in power supply is being
given to agricultural needs so that
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agricultural production does not seri-
ously suffer. In this context it may
be stated that the power supply to
Nangal Feriliser Factory has been
reduced from 98 MW to 60 MW w.e.f.
10th February, 1973, and the power
thns saved 18 being made avajlable to
meel the agricultural needs 1n Punjab
and Haryana
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Among the measures which are
being conltinued, to mitigate the shor-
tage are:

(a) The power generation from
the existing ithermal power
stations have been stepped up
to the maximum possible ex-
tent.

{(b) The supply and transpor{ of
coal to the major Thermal
Stations are being continual-
ly monitored in order to en-
sure adequate suppl.es.

Spaic parts for the Thermal
Units which are under repajr
are being airanged on prio-
rity hasis.

(c

(d) Captive plants of diesel sets
are being permijtted to  be
installed by private ndust-
ries.

(e) The commissioning of the
various power  pgeneration
schemes which are in an
advance stage of construction
is being expedited,

(f) The States have been re-
quested to set up implemen-
tation cells to monitor the
progress of projects and over-
come the bottlenecks.

oft wher y @ : weow TEEy, fred
gw qul ¥ Fomr o fawasr & wrov
g gare wQF  wgar faoet e
T qT @Y WA & A ot s g
sefer o o mlf 7 &% & 1 QW AR
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0T WY FT THA 57 AT oewfra
W giwIT & @ FY geeraer )
€ q9g | gW &7 aY w3e ST &7
i aTgT ¥ WIS 9T g & 1 wedY
WEEE W WO qeaed W FamEn, TEy
¢ gg =& {5 7@ s q@r g
¥ g T AT § IWH 45 qOARE
Y WT AFT, AFT A T TR AER
Tas werar W, gefew ¥ merar
o ZAL Mmaw & @ fawe dar g
¢ @@ T ¥ sEw ¥ A7 rafaw
qET & At ¥ ARRAT AT @R
W ¥ 1A |ET F HIH @TET § W
O WST FIAAT @ W WUT EW
wquAl Tl B T |IT enw & A
oy e fraeAr @ =@ 9T I AR
qu¥% qra7 ®ue A 697 Ar
aw 7 faodl 7 WA ¥ 9AeT
a1 wrw 59 frafa @1 ammr e W
A G | FT AT AR T AR A G
‘qT WEIA A § AT TR @9 Ay

g f &t & & =X T ar fader
I TE R I C & TATHEE
T AE ¥ AW @ L, € fed g
g R aw © ¢ AR A
QuAy w1 9 s 5 faesy
aaw #§ 7 &g avar o 56 R
¥ faorelt £ 9 o & 1 oY QR
0w & TE 2w & W faoe A

TN Qw1 fraw gw  faRey
T TR FVA g WX awr cetWe
ST aT #7318 ) Ty & gy w0 ¥
2P 97 T AMET I I 4%
afz gx awT « dgw TAE [T wT
T F Y A9A SAET HOSAEr w9
FT qIHT TEARS F7 AT IAET FW
ofus faset 981 ¥r ¥ I9GRr &7
aF1 ¢ ) foT Ave 7 9z de & ww
F7E 2 SHY a7 A W 69 oy
mr & fF wew 3w A7 w47 9%
e &71 7 fou fomdt = & fayg
TEARI 1 ATAT FIE § AT gadr A
€ 7% 97 wivw gfEg e aifge
& qW=AT g 99 TW 7 U q%Y ad
dtfra & nz F oAt wser #
MN Fq7 R gfAww wmad
o g A fewr & oegre 3
fawr fear #wa w1 ® f& ‘wew
fafsr” @gr & T #FY & ) zAer
sarey wee fafaw gy @ f5 woifad
FIYAE § AT GTHL T AT FET
fr arafaorr  =mgw F arda Y
& fy1dr sqtar fawet gy g=Tare
2§ Fg 9T AN AV S4rdy
i garat st g1 wa fram
T & fo0 &gz 71 AT § qiEA
TAY A1gT 219 Aa WY 7§ fyvay
fasrer, T AT E IqF qfaF A<
F qqr WY WwAr & ar FJ@r W%
frax fagn q@Wzr i 7 Ff6T g
faferr w19t fawsr a7 faar w11 )
w5 arq & ¥ a7 ot genr wpm e
fawret awT oy gard ey $Rfed
2 wiyc gt feaer 90 g faoret
=t @ £ 1 ¥ am arx
¥ og W wwmw W § fa
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st
foaar AT 7 T Ry T F v
T o QA A g8 “tranr O Morard
t ol Tawmwe for 3, e
fercre F @wies Wy faw § 7
LA T 9T 5—6 N7 A7 TR
Fer TE VEAT & oAavw &Y At
gmfa=a & T 7 3w fAw
HIIF FT MF T I FTvETY H
w17 = ¥ {q7 mwedy  fawAr
w@E g | T 93 g7 FTATIIUT,
7 gz @ N T few fear o 2
A =1 WA foweY awiF R e
ffan fs 7 a7 warR T TWT
€ ar Ta ¥ T 977 fAv fawe sy
qar % |
Tl IO WSl F v E grA Ar-Ars )
THE MINISTER OF IRRIGATION
AND POWER (DI! K L RAO): 1
thank the hon. memher for the vari-
ous snggestions he has made. One of

the important questions that he raised
was about leakagy of power. It s
truc that there 1s a certain amount of
leakage. We do not know exactly
the quantum of it. For example, in
Punjab, transmission losses are the
largest, 34 per cent. It may be duc
to the fact that in Punjab they do not
measure the actual energy supplied
to the agriculturists. They only cal-
culate on the basis of HP used for
pumping etc., not the actual amount

of energy supplied.

Power Crisis in

So, recently we have set up a re-
search section of our officers to con-
duct field experiments to find out and
calculate exactly the amount of

energy supplied.

AN HON. MEMBER: There is pil-
ferage also.

DR. K. L. RAO: As for big indus-
tries and acceptive power for them,
we are allowing it whenever it is
justified and possible. Recently we
have allowed the Gwalior Rayon Fac-
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tory to have its own generating se .
of 13 MW, The Hindalco Aluminjuz

factory has also applied for genera)

mg powar of their own., We  ar,
ullowing that also. The only condi

fion 's that they use the power ‘o

themselves; they cannot sell it tw
olhers,

wtaW qaw: gev fafan (A
gt e, fardt 3 waT f fRAdAr Sre
Fafazr ¢ =7 faAAy fawen #n qar
F7 VE P37 qTAT AT T 74T Fawr
g1

DR K L RAM:
c<actly what he meant by ‘under-
billing’. That was why I ansacred
about leakage. I call exceswuve trans-
mission losg as power lvakage

[ do not follow

siter ot v zezA A faa
Fr S FOG B OTHY FT AT “wEw
fafern” & 29 :

DR. K L. RAO: I would not be
abl: to answer that question. Distri-
bution of electricity is by the varjous
State Electricity Boards, We are con-
ccined about the loss of energy. It
may be due to leakage. That is what
I answered in regard to under-billing.

We have 40 per cent hydro and 60
per cent thermal capacity out of the
total 18 mijllion kw in the country.

SHRI JYOTIRMOY BOSU (Dia-
mond Harbour): The worst ever
power crisis is adding fuel to the fire.
On the one hand, we have lack of
growth and industrial stagnation. On
the top of this, we have this unpre-
cedented power crisis. According to
Dr. Rao, the shortfall is about 150 mw
and loss in transit and distribution
has been said to be as high as 20 per
cent. In the Bhakra-Nangal system
i{he generation was 12.5 milljon units;
it has come down to 10.26 million. I
understand this is due to lack of
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water in the whole of North India
which includes Punjab which feeds
half the country and has so many
smull-scale industral units using
electricity. In Haryana anam  they

want it for agriculture (not teachers);
then in UP, Rujasthan .nd Ja tmu
and Kashmur. "there 1s a shostage of
17 million urt g A9y The incust-
ries rr¢ work.ng only one ~hift at the
present moment. This is due to the
non-commis<ioning of the proposed
and much publ cised thermal projects
and the Rajasthan Atomic Power
Project. They have allocated tor the
fifth Plun only an insufficient amwunt
of Rs. 5,600 crores. The requircment
.5 much more than that

T'unjub fe~ds the country, They
have heen refused eleetricity by
Rajasthan, 11 is interesiing to read
¢ pres< article which says:

“Punjab’s appeals to Rajasthan
for the release of Satpura
power from Madhya Pradesh
have gone on unheeded so
far,” ‘Mr. Karnail Singh,
Punjab’s Irrigation and Power
Minister complained here
today." ‘This defiant mood of
Rajasthan’, he said, ‘was
causing a power loss of eight
lakh units a day to Punjab
which it can ill-afford when
its industries are run at 60
per cent capacity and when
there was water shortage for
agriculture due to the power
m.isi!.’ "

Both the States are dominated by
Congressmen, What a variety of poli-
ticiang are there and what policy they
formulate, we fail to understand,

The Andhra Minister sajd that
there i1s a power cut up to 50 per cent
and now the cut has been increased
to 90 per cent. It is said that the
third power cut was decided upon by
the Andhra Electricity Board bring-
ing down the power supply from 50
to 90 per cent. 90 per cent power cut
after four Plans in this country.

What is this Government doing? Are
they a team of lotus-eaters? I want
to ask the Government through you .
The need ther: is 650 megawatts
Thea capacity is at the present nio-
ment 400 megawatts. The generation,
ol cour<e, 1s much less than that.

Tate West Bengal. It was decided
that at the begining of the fifth five
yeur Plan, 1t will be at least 200
:negawatl . There is a very low uti-
hsation of the built-in-capacity, For
examdple. Durgapur's capacity is 285
megay atts The  actual generatjon
never oxceeds 160 megawalts. The
eapacity of the Bandel thermal power
station 1s 330 megawatts; bul the ac-
luaj generation is never more than
220 mepawatts. The DVC's 1s always
Jess by 200 megawatts. At least one-
third of the country's total coal and
stecl is produced by West Bengal
Yet. this is the condition. Will you
be surprised if I say that the power
stonnage in West Bengal alone caused
them Rs. 50 lakhs per hour? The
jute wdustry in two months have lost
Rs 56 crores rupees worth of indus-
trial products. For engineerjng, it is
Rs 4 crores. It is because of our
abject dependence on foreign coun-
tries which have been supplying the
generating units, particularly the
United States of Amerjca, and also the
lack of self-reliance.

There is an article which says that
the contribution by indigenous manu-
facturers so far has been about one
million kilowatts, that is 0.3 millicn
kw of hydel and 0.7 million kw of
thermal cquipment, Even 1if they
work up to the maximum capacity, it
cannot be expected to supply plants
for more than 10 million kw, A judij-
cious combination of indigenous manu-
facture and import of power plants
js therefore necessary, and an order
for import should be placed imme-
diately, and so on, it is argued.

There is defective planning. faulty
oxecution, inefficient management; and
of course the class character of the
Covernment will not allow them fa
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put their hand on the air-conditioness,
cinemas and the upper sirata of peo-
ple, the uffluent classes; you cannot
touch them, There 1s no tightening
of the beit there. In the CPWD
bungtlows, if you want a Zu-watt
bulb it is oul of stock; th ¥ do wuot
keep thom; but if you want a 100~
watt bulb it is readily available. Thjs
1s the atuitude of the Government.

On top uf that, there is non-utilisa-
tioa of the bujlt-in capacity, Where
do you spend the money? You have
fixed a target of built-in capacity.
Your pertormance in respect of the
ultimate gzneration is much lower
than what you have aimed. Dr. Rao
has himeelf said that based on the
survey conducted by the Constructjon
Machinery Plan Committee, 1972,
equpment worth Rs. 34 crores fo Rs.
38 crores was lying idle in the major
power projects, representing about
82.46 per cent of the total value of
the construction machinery, What a
shameful thing. You have no money;
you have no industrjal growth; you
have only poverty, and your mach-
nery worth crotes of rupees are lying
idle and unutilised. Who has sabo-
taged your growth? It must be some-
body in the Government. They had
2 modest target but it remaived
unfulfilled. On top of that, to sprin-
kle salt on our wounds, a British
monopoly concern, the Calcutta Elec-
tric Supply Corporation is making
hay while the sun shines it is trading
in our product; they buy the DVC
power and sell it at 300 per cent
higher value and they are getting
much more over the reasonable re-
turn as defined in the Electricity Act.
In 1970-71 their gross revenue had
been 3267 crores and in 1871-72,
Rs. 3479 crores. Their profits in
1870-71 was Rs. 79.2 lakhs but in 1971~
72 lakhs but in 1871-72 it jumped to
twice as much, Rs. 1424 lakhs, A
commiitee was constituted and it has
reported on nationalisation. I have
seen the report and I shall lay it on
the Table of the House, It will be
another cat out of the bag. It has
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recommended about nationalising
smad unmts; nothing about the big
unmts. The Calcutta Electric Supply
Corporation has been left alone be-
cause it is controlled by their God-
tathers, the British monopoly interests
in the country., Two States, Punjab
and Tamilnadu have alrzady asked
for import of generating seis; Tamil-
nadu--500 sets. We want the Govern-
ment's reac jon to this, Dr. Rao is
hete and I huve great regard for him.
Whal ad hoc solutions und what long-
term solutions are being thought of by
him? May I ask him 10 tell us the
make of the generstors which  are
awaiting spare parts. What is their
worth and how it has aftite 1ed nower-
generation in the country.

DR. K, L. RAO: The hon. Mem-
ber has mude some useful comments,
Th.: fact is that M.F. nas been giving
some sutplus power 1o Puniab; Rajas-
than through which this power has o
be tiansmitied has itself become defi-
cienri in power; its load had been jn-
creasing raprdly and therefore they
ure not able to s nd i on to Punjab,
1 have taken up with the Mimster
concerned and said: share at least
half and half; that is half should be
given to Punjab and half should be
given to Rajasthan. We have tried
io meet this load; agricultural load is
very important. As the hon. Member
said Punjab 1s a State of our country
of which we are all proud; we shifted
the power that we supplied to fertj-
lisers, a million kw hour of power
and we are now supplying it to
Punjab and Haryana for meeting agri-
cultural needs. The first atomic unit
in Rana Pratap Sagar has gone criti-
cal” and the load will be 100 mws in
April and in June it will go into full
commissioning,

The hon. Member has spoken about
the shortage of power in Andhra,
West Bengal and so on. The main
point hers is that demand in the coun-
try is growing very rapidly. Our
expectation was that it would <o up
by something like 12 per cent but it
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has actually gone up by 20 per cent.
Of course it is a very good feature; in
all parts of the country the demand
has gone up. Our total shortage today
is about 54 million units 3 day. About
30 million js due to the extra demand
over the last year; and about 24 mil-
lion is because the hydel generation
being less by 22 and atomic power
generation being less by 2, that is 22
plus 2, whjch comes to 24. QOut of
this 54 million, we have made up
about 19 million units; still 35 million
units are left. We have not been able
to cover this gap of 35 mijllion units.
In the next Plan we should fix the
target rather high and try to imple-
ment the power programme in the
country; without that the country
gels paralysed in all sectors.

SHRI BHAGWAT JHA AZAD
{Bhagalpur): What about immediate
relief?

DR. K, L. RAO; May be the rains
will to better and we would be able
to make up the shortage to some ex-
tent. We are also trying to improve
the performance of the thermal
machines. But the basic thing 15 we
will have to put up more and more
of power plants so that we have sur-
plus of power and not deficit. In
West Bengal, one unit of 120 MW in
Chandrapur two units at Santialdi
have been delayed. If these units
come up during the course of this

year, it will make up the present
shortage to a certain extent. But the
load iz going up all the time. Just as

the population of India is going up
very positively, so does the load.

SHRI JYOTIRMOY BOSU: How
many generators are awaiting spares
and lying idle? What is the country
in which they were made? What is
the total value of the spares involved
and to what extent power generation
has been affected by it? »

DR. K. L. RAO: We are trying
to get the spares as early as possible
Mainly the machines are from USA
and West Germany. There were
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some machines in Delhi and Talcher
which were imported from Interna-
tional General Electric from TUSA .
which were held up for spares. We
got these spares.

SHRI JYOTIRMOY BOSU: For
how long?

DR. K. L. RAO: Unfortunately
those machines got broken, may be
due to the faulty design. Anyway, it
15 too late in the day because the
guarantee period is over. The
machines have been waiting for spares
for nearly 5 to 8 months. The worst
thing was in Durgapur. There were
two West German machines in Durga-
pur and one at Bokaro big 75 MW
machines waiting for the spares for
some time. Unfortunately there was
delay in bringing this matter to our
notic2. As soon as we came to know
about it, we took action.

SHRI JYOTIRMOY BOSU: I
wanted to know how many generating
units are awaiting spares in the coun-
try., what is the total value of such
spares and how much it has affected
the generation of power.

DR. K, L. RAO: Apart from the-
machines which I have mentioned ear-
lier, as far as I know there are no
other machines requiring spares. The
only other machine I know of is in
Satpura and for that also we have
taken action. There is no machine for
which we have not taken any action.

Y ATy T WY (TSR -
gery wgred, fagw swe & @ #
T 1972 A Y agi e aai #Y TE 1
g 3 & TE fewaw, g O}
TEH TN AN AER T T
WA | W " we wr | F ag s
sigm g faga forior &3¢ & oY
fm W §—uw a1 gigEw TE &
WX TaAc ¥ A & W
aut W arelt A ff 9w aF waeEr
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AT TG WIAT A T I A} wAT
@ AT @ W A § qg feg
FE MNATIT CEITHOF
a1 gerfs qra &7 & W e 96e
qraT F1, 39 ¥ gEfuE 9w § Sy
SN gt fgar & arogE &+
f& o &t foret ewar § 5@ 7 @
fasrelt G © gt & 7g 9w § dqT<
BAT ATAYY w1 vErfaw  qEv w=2ve
TT A T T FW TIAT FHWT IF q
waAT Y & A WA & feAry A
a7 fasey d=1 A FEAT oF A AT
g g ! oa Iz oA WA faaer
T FC 7 & ATHA ST AT ¥ AT
qE TF HTAT WA RN WOOAT A
g% a8 dwm qv 39 #y gfF a8 A,
ag qar AN F qT7 WY AR AT AT
FT 9Tq7 ©WT & TH T W7 qTAET AT
FOAT FRO ¥ IW X1 T FIA AT
faeet ®rfw g ok Sw ¥ fEaar
aw gm !

A qE—E  9g| qm-
ST AT & At ¥ Far v sw H
for g€ 2 | o @W WA W @
fir o §%C ZW § ATAA & AT
9 F1  TA A gfee ¥ g niww
w A FR ? AR A R R
wrAeT WY & R waer goet g A
FIfW B WX ITT ¢ A%A LA
v A% A gu !

fa § ToumEw & 3 71
Hqum aenr a1 W EH 73 %
ARG L LU SR LU
gwr?  arY) gt O% gER & g
faorelt  dmr R & ww faoel v
a%c 3w & gen wer § ar fea
wea A 3w X s faar @ &
wrAT WTgar §
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d SR wiwE faw fe 25
fafaas foetare & wméw § 6=
wdl Y v ¥ greew w1 ot @i
Faravgn st gt s g fom o
TATRT BT ¥ $T GqAAT QU %I &Y
wfowr wft fge f 7@ it oY
Wi fat awer o3 gf ?

A a2 ogue Ay faq &
ATTHAATE, ATH 9MTEw W@eH F T3
2187 ArgT T wmgE AT T A
U7 I Fr A9 7 T v a7 8
T, FF owAETTT WY A3 g A A7
gdt frafs @ ww afRaarr ow
gHA ATT & AL F7 TET 97 AT A2
AT "Wy A% QI ¥4r W@ gg 7
= qATaT v /g 51 fawet 3w w2
famet of d4F ot 4¥ fum T o

AT war § wa?
AT B @A gar T &
2 afxad @y i H?

............
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® AW sgiAw: fEw TETr A
o & g wy I fger )oww
qAT UF FT A ARA B | IT FA A

deo femr w8

Pooot ameR v wi. St A e
TFEH IS A amwTh Ay afez 7
qg qwAT A@A g, Wt 77 fam saifasy
9 AN o, A 7 oI ATE
e frAmar & oA faww
w EFC @ITE T AT L@ §U g
TRIT 7, WU E AR w4 & T,
AT AT [AT AT TR e qrEv
FEANZ Y AT FAY TH & (A0 qmE
aim gy fag oY AEAT =EAT
g fvag w3 a8 wFe Ay & A1 vaw
ZH S TTET W A wedr A H
F F fAo A Ao T4t

U Ara W § AT qm@_Ar o
FH A ¥ wfedrgaT e #Y
fasrelt &0 v & &4 &Y ooy & &
fow & @t wr oy frx e v
W OFT BH  FT AQEr F  AIY
‘gfzamea & W JEI@ AT
safpe & g s S g B oaEw
I FE FTATH AT I w1 gty
g & oy 7 F% gfy Wi AW
¥ gfy & smafwsar & 1 g
YT # ot w1 & ST O g Poorw
AT qET T RN ¥ TE AR F
W a1 mEEw gww R &y
Y & war ?

DR. K L. RAO: The hon. Mcmber
has asked about atomic power stutions.
Alomic power stations are under a
<different Ministry. I will give the in-
formation, whatever I have, but he
must get the fulleg information from
Zhe concerned Ministry.

PHALGUNA 9, 1894 (SAKA)

the Country (C.A.) 218

RegaYding Tarapur, ine fuel rods
have to be replaced every two .r three
years, and the tuel rods have nnt vet
been replaced. One unit 15 working
out o tae two units of 200 mey owatts,
and 1n the second umit, the tuel rods
are being replaced and they are ex-

peed to go 11lo genotatic o 1n an-
other two or three montns.
Regarding Rana Pratap Sap o there

was a delay in the construction ot the
project One of the units is 3ot to be
constructed Another hus gone criti-
rm. The puwoer is being produced, and
it will take three months tu produce
the full power. We are at the moment
getting aboutl 40 megawatls in this. In
Ap~il it will go to 10U ani i May-

June, full prwer will be  procduced.
This kind of s*apgering 18 n cessary
for atomir powrr station It will noi

produce full po.rp mmmediafl -

About Kaipatam there have teen
e .gmneering Al ulles For cocling
they wer¢ tiping to get se, waler and
that lins causes  -onsiderabie gelav.
They were also triing to get t'¢ tech-
nology from indigentus ssurces with-
oul seeking any foreign assistance in
this regard. So, that had also taken
a cerfain amount of fime.

The Keraln Government normally
pives pomer to Torul Nadu  Fut they
have gol much less power thin year
due to the hyidro power roser oir 17t
beineg filled up. The Kerala Govern-
menti has agre-] to give 3 lalhs vnits
to Tamil Nadu nmly two or thr¢ days
back Most of the power stalrons that
Tamil Nadu were asking for have al-
readv heen sanctioned: I do not think
anvthing is pendmng except twno o
three.

SHRI C. T. DHANDAPANI (Dhara-
prram) So many schemes a-e prnding

with the  Ceatral Jovernnwent for
eloarance. You have yourself stated
that.

DR. K. L RAO- No yproicts cre
pending except two or three on which
some discussions are necessary. For
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example, there is a project on which
there are differences between Tamil
Nadu and Kerala, Water goes down
to> Kerala and they want to divert the
water. Naturally, it is an inter-State
problem and that has to be looked into.
Another power station which is under
active consideration is at Tuticorin.
(Interruptions). The point is whatever
is sanctioneq now will not mcel the
present troubles. Any power station
started wil] take five or six years to
commen~e generation. I quite agree
that Tamil Nadu is one of the Staics
which makes the best use of power
and does not waste any power at all
For their requirement, every effort
will be made to give assistance,

Another p7int that the hon. NMember
hag raised is about the *.ower cut for
Minister in Delhi. I;; Delhi, there is
adequate power. Of course, as you are
all aware, all the fountains have been
cut, and the total savirg that we have
got on account of this is only four
megawatts—a very small amount
Actually Delhi is an area where we
are generating one million kilowatlt a
Aay extrag and this is being passed on
to Haryana. I agree that any power
saved in Delhi will be useful to the
neighbouring States. This is under
constant review, ang I have requested
the Lieutenant Governor to look into
this,

About Nangal fertiliser factory, we
have some discussions whether to cut
down the fertiliscr output by cuiting
off the power for the factory and
giving it for water supply or whether
we should retain it for fertiliser pro-
duction. Extensive studies were made
ang we found that cutting down ferti-
liser prnduction would cause much less
losg to the country than what it would
be it we did not supply water for agri-
cultural production by .utting down
the power for fertiliser factory. Of
course, production of fertiliser is Im-
portant. But more important is sup-
ply of water for agricultural opera-
tions and the Punjab Covernment it-
self has said that it is prepared to sur-
wender fertiliser production but would
have water. There, the water hag to
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be pumped from wells. That is why-
we have cut down fertiliser production
for the next two months and given
power for agricultural >umping.

SHRI R, V. SWAMINATHAN (Madu-
rai): What about Neyveli?

SHRI S. M. BANERJEE (Kanpur):
I have seen the statement which the
Ministers has made to-day. It is &
reproduction of the statement which he
made in reply to my call attention
notice on the 22nd November 1972 and
the reply he gave to my Short Notice
Question No. 2 of 15th June, 1972,

I would like to confine my remarks
to Tamil Nadu, Bihar and Uttar Pra-
desh. In Tamil Nadu, I would like to
know from the hon, Minister whether
he iy aware that there is a s2rious and
unprecedented power crisis this time.
I would also like to know whether it
is a fact that the State Government
sold a thermal plant produc.ng 20 MW
of power as a scrap, whether a new
plant which is likely to come up there
has not been cleared by the Central
Government and whether the hydro-
electric srheme at Kottayar which has
been completed has not been commis-
sioneq for production ag yet. The ther-
mal plants at Ennore and Basin Bridge
are producing only one-third of their
capacity. So, I would like to know
whether a committee of experts will be
appointed to go through the wvarious
schemes which the State Governments
are confronting in respect of power
shortage.

As far as Bihar is concerned, I'
would like to know whether the ther-
mal plant at Muzzaffarpur which was
promised by the Centre, hag been
cleareq by the Planning Commission.
I know once the power plant comes up
at Muzzaffarpur, it is going to change
the complexion of some of the districts
in Bihar which is greatly needed by
the Bihar Government.

Cominig to my own State of Uttar
Pradesh, the Minister i3 aware that at
present there iz more than a 40 per
cent power cut in UP and on the 26th:
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ol February, nearly 45,000 to 50,000
workers belonging to all industries in
Kanpur went on a token strlke #5 a
protest against this man-made power
iragedy, I say man-made, because it
is due to the Lungling thal was going
on both at tte Coentre and n the
State.

As far as power shortage 1s con-
cerned, in reply fo my short notice
guestion No. 2, regarding power short-
age in UP. Dr. Rao said, “it is true
thuzt there 15 a  heavy shortuge of
power in UP and it is as much as o
million units a day. We are trying L2
get power from DVC. We are also
irying to see whether some more pro-
jects could be set up to produce
powver.” He alto said that “‘for two
or three years, the power situation in
Uttar Pradesh will be difficult.” Re-
gording ¢ wer saortage, on 22nd
November, the Minister said, “As
against the pe' % ra~uirerrent of abnout
1500 MW in the State, the availability
is only about 1100 MW. 1saving & rop
of 400 MW. Then he further states-
A rolief of about 1.1 milhon units per
day, 0.7 mullion units from Bihar and
0.4 million units from Madhya Piadesh
has bheen possible at present.”

What is the condition of UP to-day”
The textile, iute rayon ang other in-
dustries are working only 15 hours or
12 hours as zeainst 24 hours. Tn-day
there is loss of product’ m1 cvery hour
and every minute. I would like t?
hring to your nctice

MR. SPEAKER:
question.

Please put your

SHRI S. M. BANERJEE: Usually I
do not take more than 5 minutes, but,
to-day. let me rub the Minister for at
least seven minutes,

It is interesting to know thai UP
has exempted HINDALCO of the
Birlas but they have not exempted the
defence units, the ordnance factories
in Kanpur and other places in UP
which are manufacturing the most
sophisticnted weapons in the country.
For #hig' Government end the Govern-
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ment of UP the Birlas aluminjuin con-
cern is more effective and more urgent
or more important than the defence
prociiction of the country. 1 have re-
yuestcd the hon. Minister and the
Chicf Mimister alss to seec that these
defence units are exemptled irom the
power cut. I would like to know from
tne hon. Mimsier whether permission
has been accorded to U.P, Government
tor mmporting generaling sefs and tur-
inneg which they wantedq some time
bark. They requested that they should
be allowed to import genmeralors and
turbines lor producing 100 MW of
electric power. I want tp know, se-
condly, whether surplus power I{rom
Bihar, Rajasthan and Badarpur will
be available to U.P. or not. The hon.
M.nister {or Irrigation and Power from
my State (Shri Narayan Dutt Tiwari)
canie here and he met the hon. Minis~
ter and he talked to lum. I want to
knaw whether the surplus | ower from
the places which 1 mentioned would
be made available to U. P. or not

Thirdly. I want to know whether
any direction had been given to the
UP Chief Minister to restore the paower
cut 'n the case of the defence instal-
lations at Kanpur and other places pro-
ducion sophisticated defence equip-
ments.

I request the hon Minister 1o give
clear replies to my questions with re-
gard to Tamilnadu, Bihar and U.P

There is & sort of Qdiserimination
which has been done, which I have al-
read: pointed out. If Birlas are given
power to run their aluminium factory
and there ig no cut in it, it is done
at others cost. The people will not
bear this. The Birlas are given power
at the cost of defence production. at
the cos{ of the rabi crops, at the cost
nf everything else. I would request
the hon. Minister kindly to bear this
in mind. Workers in Kanpur and
othe= p'aces will never bear it and they
will force this Government {o take over
Hindalco. I would like to know from
the Minister as to what concrcte steps
have been taken by this (Rovernment
to help the UP, Government to over-
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come this crisis. UP. has been neg-
lected and they are showing a step-
motherly treatment towards U.P.

DR. K. L. RAO: The hon. Member
raised the question of Ennore and it
is true that that power station was
producing less because there was no
cooling water there. Certain problems
were there and it should have been
looiked into much earlier. I wisited
the area ang I made some suggestions.
The State Government has followed
these suggestions and now they aie
generating the full amount of power
there. Actually, one machine was
delayed. Otherwise 110 MW, of
power woulg have been available, If
it comes up early it will be helpful at
this moment,

Regarding Muzafarpur power sla-
tion in Bihar State, it i1s true that it
has been cleared by the Advisory Com-
mittee, But If has not yet been ap-
proved by the Planning Commission.
[ have been requesting them to sanc-
tion this from time tn time It is
stated that the sanction iz not being
given for want of funds. I will again
take it up with the Planning Commis-
gion because Muzafarpur Thermal
Station will give large :mount of
power and it will be helpful to North
Bihar.

Then in regard to U.P. there has
been chronic shortage right through
We are not able to make up that be-
cause power produced from Delhi goes
to Haryana. Actually U.P. is asking
for some share of it. But we are not
able to give that because Lhere is short-
age all round. From Bihar they are
giving off-peak power to the extent of

required else-
Evep though one would expest
from DVC, the DVC it-

5
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Madhya Pradesh also has not been
able to give very much betause what-
ever power they have is being shared
by the other States ilae Adauarashira
and Rajasthap and so on. So, the
main problem 1s there with regard to
UP; UP s like an island 1in country
with neighbours who are doubtful
friends in the sense that they are not
able to give power to it at the lime
of need, because they are themdelves
going outl.

So, the only way out for UP is that
UP has got to build up its own power
sets as rapidly as possible, We ex-
pected that the first unit of the Obra
power station would have come up.
The first units of 120 MW must have
come up in the month of January, but
I have been told that it is being delay-
ed by another two months. Afier that,
iwo units more are to come up. If the
Obra units are exprdiied, then it will
be possible for UP 1o be able to meet
the power requiremenis to an anpreci-
able extent. 120 MW would mean
quite an appreciable amount. That
would be a very subsiantial addition.
But there ggain, I only hope that the
revised target will be kept up.

In regard to the import of generat-
ing sets, it 15 quite true ithat the UP
Government has been pressing for
quite a long time for the import of
two units of 200 MW. In my personal
opinion that is also justified, because
that 1s the only way to expedite the
much~-needed power addition to UP, be-
cause UP has to adg two or three
million k.w. of power in the next five
years, and so, they have got to import
these sets. This subject is coming up
for discussion tomorrow, and I only
hope that they will be given permis-
sion to go ahead with the purchases.

SHRI §. M, BANERJEE: I sald that
Hindalco had been granted exemption,
but the defence establishments had not
been granted exesmpiion. Do I take it
that fhis Government wants that
Birlas should he given full electricity
wherens the defence unity which are
producing sophisticated weapons should
have power ocut?! I want a glearcul
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reply from the hon. Minister on this
point, and I want to know the correct
position.

DR. K. L. RAO: I am sorry I do not
have any information about whether
this cut has been imposed on Hindal-
co or not. But that is also a very im-
portant factory, because aluminium is
required for production of power trans-
mission lines....

SHRI S. M. BANERJEE: May I scek
vour guidance? My point was that the
production in the ordnance fo-tories
which are producing sophisticated
weapons had been reduced....

DR. K, L. RAO: As I sad,. I dp pot
have any information on this subject.
All that I know is that the UP Cov-
ernment are giving priority to agricul-
ture and trying to give power for agri-
culture with the highest priority.

SHRI S. M. BANERJEE: The Birlas
huve been granted exemption, at the
cost of the defence production and the
defence effort. Should I take it that
the Birlas are above the Governmment?
Why should they be afraid of the
Birlas?

MR, SPEAKER: Now, will the hon-
Member sit down? Papers to he laid
on the Table.

12.55 hrs.
PAPERS LAID ON THE TABLE

U.P.S.C. (MEMBERS) AMENDMENT RE-
GULATIONS, 1973 anp NOTIFICATIONS
UNDER ALL INDIA SERVICEE Acr, 1951

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F, H. MOHSIN): On behalf
©of Shri Ram Niwas Mirdha, I beg to
lay on the Table:—

(1) A copy of the Uniop Public
Bervice Commission (Members)
Amendment Regulations, 1973 (Hindi
and lish versions) published in
Natifle, No. GSR. 39(E) in
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Gazette of India dated the 30th Janu-
ary, 1978, issued under article 318
of the Constitution. [Placed in
Library. See No. LT-4298/78.]

(2) A copy each of the following
Notifications (Hindi and English ver-
sions) under sub-section (2) of sec-
tion 3 of the All India Services Act,
1951: —

(i) The Indian Administrative
Service (Emergency Commissioned
and Short Service Commissioned
Officers) (Appointment by Compe-
titive Examination Amendment Re-
gulations, 1973 published in Notifica-
tion No. G.SR. 87 in Gazette of
India dated the 3rd February, 19783

(ii) The Indian Police Service
(Emergency Commissioned and
Short Service Commissioned Officer)
(Appointment by Competitive Exa=
mination) Amendment Regulations,
1973, published in Notification
No, G.S.R. 88 in Gazette of India
dated the 3rd February, 1973.

(iii) The Indian Administrative
Service (Appointment by Competi-
tive  Examination) Amendment
Regulations, 1973, published in Noti-
fication No. G.SR. 65 (E) in
Gazette of India dated the 17th
February, 1973.

(iv) The Indian Police Service
(Appointment by Competitive Exa-
mination) Amendment Regulalions,
1973, published in Notification No.
G.S.R. 66 (E) in Gazette of India

dated the 17th February, 1978,
[Placed in Library. See No. LT-
4209/73].

AnnuaL RepoRT oOF RECISTRAR oF
News Parers For INDIA ON Press mv
InpIa, 1871

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING: (SHRI DHARAM



